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NOTES OF THE REGISTRY 
	

ORDERS OF THE TRIBUNAL 
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7.06.03 
The Applicant is absent 

i.iI) returned after service frQ 
R-3 who is absent on call and 
no steps taken by him to file 
afl counter. Await return of 
AD from R..l & 2 till 28.07.03 
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28.7.23  

Applicant is absent. 
Shri A .1< .305 e, Ld • S .5 .0 
has already filed Memo 
of Appearance for all tt 
Respondents taxday and 
to..day prays  for time tc 
file counter.Heard.Piine 
granted till 	.8.03 fox 
C '*i nter. 
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